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Factual and action taken report in O.A. No.409 of 2022 titled as Dinesh Kumar

Vs. State of Haryana.

1. Sh. Dinesh Kumar, resident of village Sirsali Tehsil Badhra District Charkhi

Dadri, Haryana filed Original Application no. 409 of 2022 complaining about

illegal cutting of trees by Naresh, Bhup Singh, Ashish Kumar and others from

joint agricultural land regarding which partition proceedings are pending.
Hon’ble The National Green Tribunal, Principal Bench, New Delhi taken up

the case on 11.07.2022 and passed the following orders :-

“Mr. Dinesh Kumar resident of Village Sirsali, Tehsil Badhra, District
Charkhi Dadri, Haryana has sent the present letter petition, which has been
treated and registered as Original Application, complaining about illegal
cutting of trees by Naresh, Bhupsingh, Ashish Kumar and others from joint

agricultural land regarding which partition proceedings are pending.

In view of the averments made in the application, we are of the view that
the fuctual position needs 10 be verified and remedial action is required to be
taken on the basis thereof by the concerned Statutory Authorities. We
accordingly constitute Joint Committee of DFO and Deputy Commissioner,
Charkhi Dadri, Haryana and direct the same to verify the factual position, look
into the grievances of the applicant and take remedial action by following due
process within one month from the date of receipt of a copy of this order. The
DFO, Charkhi Dadri will be the Nodal agency for coordination and

compliance.

Factual and action taken report may be furnished within two months by
e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF, before the Ld. Registrar
General, National Green Tribunal, Principal Bench, New Delhi who may, if

necessary, put up the matter before the Bench for further directions.
The application is disposed of accordingly.”
2. That Hon’ble The National Green Tribunal taken up the matter on 25.11.2024

due to non-submission of compliance report and passed the following orders :-
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“Order shows that joint Committee was constituted comprising 9

Officer and Deputy Commissioner, Charkhi Dadri and they

Divisional Forest
¥, no such

bmit factual report within two months. Howeve
unal till date,

t of authority
of Tribunal’s

were required to su

report has been submitted with Registrar General of this Trib

though more than a year has passed. This conduct on the par

ot appreciable particularly when non-compliance

s an offence under Section 26 of National Green Trib

concerned is n
order constitute unal Act,

2010 (hereinafter referred to as ‘NGT Act, 2010°).

Committee and

However, we grant one more opportunity to the said
7.2022 within

direct it to submit factual report as directed by order dated 11.0

two weeks, failing which Divisional Forest Officer and Deputy Commissioner,

Chalchri Dadri shall appear in person before Tribunal on the next date.

Liston 18.12.2024.”

3. That the applicant Dinesh Kumar also presented the same complaint before the

Range Forest Officer, Badhra on 04.04.2022 and the beat Incharge Sh. Paramjeet
Singh, Forest Guard, Badhra Beat inspected the site to verify the facts of the
complaint and found that Smt. Sarita wife of Sh. Vikas resident of village Sirsali has

cut 6 trees of Jand (Prosopis cineraria) illegally from her field. This area is closed
under General Section 4 of Punjab Land Preservation Act, 1900 and no green tree
felling is allowed without the prior permission of the concerned Divisional Forest
Officer. Smt. Sarita wife of Sh. Vikas never obtained any permission from the
Divisional Forest Officer, Charkhi Dadri for felling of these trees. Therefore, after
verifying the facts, Forest Offence Report (FOR) No. 085/0734 dated 04.04.2022 was

issued in the name of Smt. Sarita wife of Sh. Vikas resident of village Sirsali. Copy of

FOR is annexed as Annexure R-1. Smt. Sarita wife of Sh. Vikas accept her illegal act

and deposited compensation of Rs. 3000/- on 05.04.2022 with the Forest Department.
In this regard receipt no. 341 dated 05.04.2022 issued and copy of receipt is annexed

as Annexure R-2. Statement of Sarita was also recorded and the same is annexed as

Annexure R-3.
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4. That statement of the concerned alleged persons (Surender Kumar son of Daya
Nand, Raj Kumar son of Daya Nand and Vikas son of Phool Chand) have also been

recorded and copy of the same are also annexed as Annexure R-4 to R-6

respectively. In their statement, they have told that the case for partition of joint land
is pending. They have also stated that these trees have been cut from the land which is
being cultivated by the husband of Smt. Sarita since long time. They have also stated
that the husband of Smt. Sarita is in Government service away from his village,
therefore, his wife (Smt. Sarita) is looking after his agricultural land and these trees
have been cut by Smt. Sarita. They have also stated that this complaint has been filed
only to withdraw the partition petition. Statement of complainant (Dinesh) has also
been recorded in which he reiterated the facts of complaint. He also stated that the
compensation has been takeﬁ from Smt. Sarita which is only to misled the Hon’ble

Court. Copy of Statement of Dinesh is annexed as Annexure R-7.

5. That after receipt of order dated 25.11.2024, Deputy Commissioner, Charkhi
Dadri directed to Sub Divisional Officer (Civil), Badhra and Divisional Forest
Officer, Charkhi Dadri to verify the facts of action taken by the Forest Department.
After direction of the Deputy Commissioner, Charkhi Dadri, Tehsildar, Badhra and
Range Forest Officer, Badhra inspected the site on 09.12.2024 and statements of
affected persons including applicant recorded. Village Sarpanch and Numbardar also
called on spot and statement of them also recorded. Statement of the following

persons recorded on spot on 09.12.2024 :-

1. Sh. Jhabbu Ram, Numbardar, Sirsali.

2. Satyawan, Panch, Gram Panchayat, Sirsali.

3. Sarita wife of Vikas, Village Sirsali.

4. Vikas son of Phool Chand, Village Sirsali.

5. Raj Kumar son of Daya Chand, Village Sirsali.

6. Bhup Singh son of Anand Prakash, Village Sirsali.



6. That Tehsildar, Badhr
inspection report vide lette
Forests, Charkhi Dadri and v

In joint inspection report, it ha

7. Naresh son of Anand Prakash, Village Sirsali.

8. Bijender son of Bahadur Singh, Village Sirsali

9. Dinesh Kumar son of Hind Prakash, Village Sirsali.

a and Range Forest Officer, Badhra submitted the joint

r no. 569 dated 10.12.2024 to the Deputy Conservator of

erify the facts of action taken by the Forest Department.

s also been mentioned that the land from which trees

have been cut, is being cultivated by Vikas son of Phool Chand/Sarita wife of Vikas

resident of village Sirsali since 30-35 years and now crop of wheat has been sown.

Action has already been taken according to rule and no action is pending in this

regard. Copy of Joint Inspection Report alongwith statements is annexed as

Annexure R-8.

T That Sub Divisional Officer (Civil), Badhra has also submitted the report to

Deputy Commissioner, Charkhi Dadri vide their letter 10.2207 dated 10.12.2024 and

reiterated the facts of the Joint Inspection Committee. Copy of report dated

10.12.2024 of the Sub Divisional Officer (Civil), Badhra is annexed as Annexure R-9

8. That it is clear from the above facts that the green trees have been cut without
prior permission of the competent authority. Therefore, after verifying the facts,
action had already been taken by the forest department in 2022 itselfagainst the
accused as stated above and n’g action is pending in this regard. However, Action
Taken Report could not be submitted within time granted by this Hon’ble Tribunal
and this omission is regretted. It is undertaken to be careful in future for timely

submission of report before this Hon’ble Tribunal.

Divisional Forest Officer, Deputy C 1ssi
Charkhi Dadri. Chgrki' Sncllmlsswner,
i Dadri.

Date:16-12-2024
Place: Charkhi Dadri.
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